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Revamping of Family Planning set up

822, SHRI VASANT SATHE: Will
the Minister of HEALTH AND FA-
MILY PLANNING be pleased to
state;

(a) whether there is a proposal to
revamp the family planning set up
in fhe country to fulfill the Fifth Plan
targets; and

{b) if g, the salient featureg of the
proposal?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FA-
MILY PLANNING (SHRI A. K. M.
ISHAQUE): (a) and (b). The ap-
proach during the 5th Plan is to inte-
grate Health and Family Planning ser-
vices. A scheme to employ Multi-pur-
pose Workers has already been drawn
up and is in the process of being im-
plemenied. Under this scheme, fe-
male multipurpose workerg gre to be
provided in a phased manner at the
rate of 1 per 8,000 population, instead
of 1 for 10,000, g envisaged earlier.
The existing Uni-purpose Workers are
being given re-orientation training to
enable them to take up the functions
of Multi-purpose Workers. It is ex-
pected that wilth this change in the
strategy, there will be better utilisa-
tion of the staff employed in Health
and Family Planning programmes for
attaining the targetls set in the Fifth
Plan.

12.00 hrs.
PAPERS LLAID ON THE TABLE

PAYMENT oF Bonus RULES, 1§75 AND
WORKING JOURNALISTS WAGE BOARD
(AMENDMENT) Rurtks, ;075

‘THE MINISTER OF LABOUR (SHRT
RAGHUNATHA REDDY). Sir, I beg
to lay on the Table—

(1) A copy of the Payment of Bonus
Rules, 1975 (Hindi and English ver.
sions) published in Notification No.
G.5.R. 2887 in Gazette of India dated

JANUARY 8, 1076
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the 6th September, 1975, under sub-

section (3) of section 38 of ihe Payment

of Bonus Aci, 1965.

[Placed in Library. See No. LT-10010/
78].

(2) A copy of the Working Jour-
nalists Wage Board (Amendment)
Rules, 1975 (Hindi and English ver
sions) published in Notification No.
G S.R. 2428 in Gazette of India dated
the 20th September, 1875, under sub-
section (3) of section 20 of the Working
Journalists and other Newspaper Emp-
loyees (Conditions of Service) and Mis-
cellaneous Provisions Act, 1055,
| Placed in Library. See No. LT-10011/

76].

ANNUAL AcCcOUNTS FOr 1973-T¢ WiH
AuUDIT REPORTS OF PARADIP PORT
KanboLa Port axp VISAKHAraINAm PORT,
REVIEwW aNp ANNUAL RFEPoORT OF CLN-
TRAL INLAND WATER TRANSPORT (CORFO-
RATION, CALCUTTA FOT 1073-74, SEaA-
™MEN's P.F. (AMDT) SCHEME, axp No-
TIFICATIONS UNDER MERCHANT SHITPING
AcT, 1958

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI):
Sir, 1 beg lo Jay on the Table —

(1) A copy each of the followimg
papers (Hindi and English versions)
under sub.section (2) of section 103 of
the Major Port Trusls Act, 1963:—

(i) Annual Accounts of the Paradip
Port Trust for the year 1973-
74 and the Audit Repnri there-
on.
| Placed in Library.
10012/761.

(ii) Annual Accounts of the Kandla
Port Trust for the year 1973-
74 and {he Audil Report there-
on.
[Placed in Library. See No. LT-
10013/76].

(iif) Annual Aeccounts of the Visa-
khapatnam Port Trust for the
year 1875-74 and the Audit
Report thereon.

[Placed in Library. See WNo. LT-
10014/767.

See No. LT-
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(2) A copy each of the following
-papers (Hindi and English versions®
under sub-section (1) of section 619A
«wf the Companies Act, 1956:—

(i) Review by the Governmeni on
the working of the Ceniral In-
land Water Trausport Corpo
ration Limited, Calcutta. for
the vear 1973-T4.

(ii) Annual Report of Central In-
land Water Transport Corpo-
ration Limited, Calcutla, for
the year 1973-74 along with the
Audited Accounis and the
commenis of the Comptroller
and Auditor General thereon.

{Placed in Library See No, LT-
10015/76].

(3) A copy ot the Seamen's Provi
«dent Fund (Amendment) Scheme, 1873
(Hind: and Engiish versions) published
in Notificalion No. G.S.R. 228485 1n
Gazette of India dated the 23rd
August, 1975. under section 24 of the
Seamen’s Provident Fund Act. 1966,

[Placeq in Library See No LT-

10016/761.

(4) A copy each of the following No-
tifications (Hindi and English versions)
under sub-section (3) of section 458 of
Merchant Shipping Act, 1958:—

(i) The Examination of Masters
and Mates (Amendment) Fu-
les, 1975, published in Notifica-
tion No. G.S.R, 2421, in Ga-
zette of India dated the 20th
September, 1975,

(i) The Merchant Shipping (Exa-
mination of Engineers in the
Merchant Navy) Amendment
Rules, 1975, published in Noti-
fication No G.S.R. 2447 in Ga-
zette of India dated the 27th
September, 1975.

iii) The Merchant Shipping (Ap-
prenticeship to Sea  Service)

PAUSA 18, 1897 (SAKA)
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Amendmen{ Rules, 1875, pub-
lished in  Notification No.
G.S.R. 2585 in Gazeclte of India
dated the 25th October, 1875,

(iv) The Shipping Development
Fund (Loans and other Firan.
cial Assistance) Rules, 1475,
published in Notification No.
G.5.R. 539(E) in Gazette ot
India dated the 25th October,
1975.

(v) The Shipping Development
Fund (Loans and other Finan-
cial Assistance)  Amendment
Rules, 1975, publiched In No
tification No G S.R. 5614E) in
Gazette of India dated the 19th
November, 1875.

| Pluced mm Library, See No 1.T-
10017/76).

St TRTEATC wewt  (92A1)
qEIW WG, ¥ wrAw § R
REAIFUT R | 1973-74 1 FqR
1976 R 9W & a1 @Y 1 ¥To fremy
WA WEIW G, 79 WY BW €9 Ww(T ®
fﬁf{ * miaw § smrofe fear
TG |

MR. SPEAKER: Order Flease. I
think there 1s a Commtliee of the
House which goeg into thie and 1t is not
the normal practice now to put ques-
tions when papers are being laid

! TE et Welt BT O%
AMAH gw qg W W @ ¥
fr walt wgrew w5t fmey w7 w70
aATAT Ffem

MR SPEAKER: Now. there 18 5
Commitiee on Papers Laid on the
Table and if Members wish to raise any
matters in relation to the papers laid,
they should refer then to this Com-
mittee. This has been agreed to, to
save the iime of the House.



